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€. 4029] & faeefY, geafiaTe, RawT 11, 2025/917 20, 1947
No. 4029] NEW DELHI, THURSDAY, SEPTEMBER 11, 2025/BHADRA 20, 1947
s TREgT S TSHR JAT9F

T< fReett, 11 e, 2025

FT.3T. 4144(37).—Fr=1T TLHT 7, TG TN AfAaa, 1956 (1956 FT 48) (orF zad zae
THTA 3h ATAHAT Fgl TAT g) I g7 3F il TR (1) F FhT THT T T2 9T T F d2F
TREEe 3T TSN HATAT A ATALAAT HEAT FLAA. 4075 IIA@ 19/09/2024, ST ARG & TSI,
SHTLTIOT, AT |I, @ 3, ITET (i) & THRTAT il T2 o, TR AGRTY 1T & TS o 7 PAhres grea
F frdfY. 20.75 & Rt 29.125 T F TP TOEART & AT (ST FA / AL AT FT a9, 0(R),
AT, T A TATA & 0 39 ATGG=AT | 3uTag wqgAr # Afafae aff &1 oniT w3 F oo
rerr ¥ T ¥ o ;

ST ITh ATERLAAT 7 AL Ih ATHAH T T 3F il ITLTT (3) o rel arera 22/11/2024 Fr
“TEgeaTd =1+ [ERa]” , 22/11/2024 FT “AHaAT” AT H TR AT 74T 97 ;

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g i
I9HT 3T w9 ¥ Haer B @,

S | AT 7 36 STTAHIH il &T2T 39 il STLTT (1) F FTTEL H, FwalF TR I SqAT
fe s de;

6068 G1/2025 )
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qA: AT, el TLHRTT, FAT ITIAFTET T 3h ATE ITH T AT 9T 3T IF ATAA| T &7 39
T T (1) BT J& ARl FT TIRT Fd g0, Tg =0T Fdl 8 6 I dqger # AHfEe qfa #1
AT TATS % forw et 3 st =i
SIY T, eI AT, Sh ATATHAH AT 7T 3 AT ST (2) F SATHLOT § T HIUT FAT § o
TH ATERAAT o TSI § THRH I, I AT § [AAeg GiH T Beea t § G0 g arcdivds &9
H Fra T qLRTE | A2 a1 St |

ALIAT

AT 1157 & AT S § diAies gred & .41, 20.75 & .71, 29.125 F o7 et & ST arett
AT A FaET §3=7 Tga fHaem

S T qTH: HGIY

EEEIGIG AR LS

GECMES I

T #7 R

o # ety

C kI ER T
(BT H)

ESILIEREE
et w1 T

5

|| 6 |

0.124

IEEIREIE LI
e, fRefa
TRTAT ST, T
TIITAT ST,
51/1/A/1 Part

2 u ¢ T

0.606

afaer AT T,
ST TS el d,
Far fow seaare,
IBEIGRIREEIRE LR
THIE AT FeH,
Trrer faetis 9T,
OEEINCEERIC LS
T STTAT TS
51/1/A/2 Part

3 w9 TT

0.3878

FHTALHTT AT
T, FTASAT
TEATH [A5saTs,
T TEATATS
AATOT, O THAE
ST, U THEE
ST,

51/1/A/3 Part

4 Y ¢ T

0.0487

- -
AT
51/1/A/4 Part

5 w9 Y

0.0005

ST ST TEE,
FE ST e,
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HILT =T TSI AT

GUEREERERICES
Y ST TEE, oA
QA A A AL, e
STRTAT ST a2,
51/1/A/5 Part

6 w9 TT

0.039

STTETH AT A,
EATaTS AT
TEe, ATHSE TITT
UEEACIFRI LR
UEEAECIECRIL L)
WEEAIECIRTIERE:S
TEe, SaT foraas
TTae, 9 foEy
TS, HaT AT
KEES

51/11Part

7 u ¢ T

0.008

et o 9,
[EEEIEEC IR
weftaTs AT fOreF,
ATCEIOT TR qTENe,
THATT ATHA qTeId,
T ATHA TTEd, q&T
TRTTH qTET, TS
FATHA TN, FTATETS
ERIEGEICER

51/7 Part

8 w ¢ T

0.0218

T ATHBT AT,
T ATABT 37T,
AT ATABTH
TS, TAT
HTASTIH AT, A E
FEHT ATAFT T
EAT S[Eaie, dfaary
AT qeohie, A<hl
Y T, A aTaTs
AT eohle, A et
ST SIS, &
EIRECESEINE RN
HEERGICIRER: k]
EIRECESEINE RN
9EE FUH(TD -
iz )

51/13/A Part
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Y ¢ T

fAstr

Tt

0.01

T ATHBT 37T,
T ATABTI AT,
AT TTABTIH
AT, AT
GIECARE]

AT, SHTaTS
KIECAREEINE R -
FEHT ATAFT T
AT eehie, afaaTd
AT qeehie, A<hl
T UTAFRL, ARTETS
AT qeohle, A et
STTs¥. AT, &
STTH 37T, et
HEERIEIRERE L]
EIRECESEINE RN
T FH(TD -ATG
YT T, ALHOT TTHT
=X, ATHT THT

=, AT ATHRT
T, AT AT
qréter, TR T
AT ToTAT T
TEET, LT ST
EIEE))

51/13/B Part

10

w3 T

0.0307

: :
AHATA (FB - TATHT
KLESSRIES)
53/3+4A (53/3/A)
Part

11

&2 Tl

0.916

FTHA TTHT =TT, AEHIT
T =, e
giTs: g, AT T
YA, ATETS 3%
AT HRTRd qEAE,
Sfaar Aareea
EEGAVEIR S
e, T AATEY
T, TSTET T
T, ANAT TS

ARSI, STATETE 4ET
TR, ALHT STAAT

FATAS T, ELEH S
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HILT =T TSI AT

UIEERESCIEIET
EIREAEFERIVE
T, ET a7
EIEHASIEIERUETE
oo, o sra=Ew
T, QTTATATS, ST
TTaS, FTGIH ST
7. T gUrHaa
TSR, (T -
ST fage TET)
(&2/R T, 52/3
T, S /% T, S8/
T )

12

AL

0.7095

EEENCEA
et faefto urdier,
FTLHRTETS T Siae,
T STaY Todl,
FTBTIH THATT BiaY,
TS, TOT9q Siae, T90
T ST, AAAT FT
i, THETH THTH
Sy, ATEAT hrT
ey, |t T
ZiaY, SATHAT FIY
[EREIEREES L

85/1 Part

13

AS:E Ol

0.0385

AT HIATET qTfeeA

T i o Bfaar
Tarfaar wrer arfeer
85/3 Part

14

ANC ol

0.0134

TEALHTE fargerars
ST, ATHAFATY
Frefrerrer werer, erifer

FEATATS AT
85/2 Part

15

ANC ol

E

0.02

THIT TEATHATS TATAT
85/4 Part

16

ASC ol

E

0.02

.Q. ,
SHTIRTATT AT AT,
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s 9T 1T,
FTGATS TR
qTART, qTeaTs
HTTATT FTSTa,
ST AT TS
85/5 Part

17 ARL) EEl FefY 0.062|[qZsT ST ATAh
85/7 Part

Total 3.0559

[T, &. NHAI/LA/GREENFIELD/NH/2022/3D4]

g T, fATeE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4144(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4075 Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 20.75 to Km. 29.125 in the district of RAIGAD in the state of
MAHARASHTRA

And whereas the substance of the said notification has been published in “Hindustan Times” dated
22/11/2024 , “Loksatta ” dated 22/11/2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in the
stretch of land from Km. 20.75 to Km. 29.125 in the district of RAIGAD in the state of MAHARASHTRA

[State: MAHARASHTRA |[District: RAIGAD
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
L 1 | 2 | 3 | 4 | 5 | 6

|Taluk: Khalapur

|Vi||age: Tembhari

1 51 Part Private Agriculture 0.124||Dilipkumar Fatehlal
Kherodiya, Dilip
Shankarlal Jain, Ramesh
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Roshanlal Jain.
51/1/A/1 Part

2 51 Part

Private

Agriculture

0.606

Anil Vinayak Patil,
Anuja Pramod Kalme,
Apurva Shirish Aardwad,
Nitin Gorakhnath Yenge,
Pramod Narayan Kalme,
Rajesh Milind Patil,
Shaileja Vivek Pansare,
Saurabh Joma Tandel.
51/1/A/2 Part

3 51 Part

Private

Agriculture

0.3878

Amitkumar Bhogilal
Patel, Chahbhaiya Rahul
Kumar Vitthalbhai,
Dharmesh Vallabhbhai
Bhalani, Bhushan
Ramchandra Chowdhury,
Bhushan Ramchandra
Chaudhary.

51/1/A/3 Part

4 51 Part

Private

Agriculture

0.0487

Dharamchand
Punamchand Oswal
51/1/A/4 Part

5 51 Part

Private

Agriculture

0.0005

Jagruti Jairam Gawande,
Snehal Jairam Gawande,
Sahil Jairam Gawande,
Harsh Jairam Gawande,
S.No. 2 to 4 of A. Pa.K.
Aai Jagruti Jairam
Gawande.

51/1/A/5 Part

6 51 Part

Private

Agriculture

0.039

Jaydas Narayan Gawade,
Shevantabai Narayan
Gawande, Namdev
Ganpat Gawade, Balu
Ganpat Gawade,
Janardan Ganpat
Gawade, Parvati Shivram
Gawande, Bhagwan
Shivram Gawade,
Pandurang Shivram
Gawade, Bharat Shivram
Gawade, Manda
Bhanudas Labde.
51/11Part

7 51 Part

Private

Agriculture

0.008

Dilip Tukaram Patil,
Vithabai Damu Pathare,
Fashibai Mahadu Shirke,
Narayan Tukaram Patil,
Raghunath Vaman Patil,
Dattu Vaman Patil,
Nanda Tukaram Patil,
Tai. Vaman Patil,
Janabai Janardan Jadhav.
51/7 Part

8 51 Part

Private

Agriculture

0.0218

Ram Savalaram Agaj,
Datta Savalaram Agaj,
Tukaram Savalaram
Agaj, Bhagwan
Savalaram Agaj,
Rajendra Ramchandra
Bhuikot, Mahendra
Ramchandra Bhuikot,
Manda Vasant Malkar,
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Mohan Gurunath
Bhuikot, Devidas
Gurunath Bhuikot,
Bhakti Bharat Palkar,
Nandabai Gurunath
Bhuikot, Nandini
Dnyaneshwar Agaj,
Pradeep Dnyaneshwar
Agaj, Pratiksha Devidas
Borade, Sandip
Dnyaneshwar Agaj,
Pratiksha Sharad Karnuk
(Kul — Dharma Pandu
Gavande).

51/13/A Part

51 Part

Private

Agriculture

0.01

Ram Savalaram Agaj,
Datta Savalaram Agaj,
Tukaram Savalaram
Agaj, Bhagwan
Savalaram Agaj,
Thakabai Savalaram
Agaj, Rajendra
Ramchandra Bhuikot,
Mahendra Ramchandra
Bhuikot, Manda Vasant
Malkar, Mohan Gurunath
Bhuikot, Devidas
Gurunath Bhuikot,
Bhakti Bharat Palkar,
Nandabai Gurunath
Bhuikot, Nandini
Dnyaneshwar Agaj,
Pradeep Dnyaneshwar
Agaj, Pratiksha Devidas
Borade, Sandip
Dnyaneshwar Agaj,
Pratiksha Sharad Karnuk
(Kul — Balu Rama
Gharat, Laxman Rama
Gharat, Vaman Rama
Gharat, Anita Namdev
Gharat, Asha Manohar
Patil, Yogita Pradeep
Mahadik, Ranjana
Ramesh Mhaskar,
Renuka Sanjay Omble).
51/13/B Part

10

53 Part

Private

Agriculture

0.0307

Dharamchand
Poonamchand Oswal
(Kul - Prabhakar
Pandurang Gawande,
Harishchandra
Pandurang Gawande)
53/3+4A (53/3/A) Part

11

69 Part

Private

Agriculture

0.916

Vaman Rama Gharat,
Laxman Rama Gharat,
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9

Nirabai Haribhau Durge,
Balu Rama Gharat,
Tarabai alias Sunita
Mahadev Bhuikot, Anita
Namdev Gharat, Renuka
Sanjay Omble, Asha
Manohar Patil, Ranjana
Ramesh Mhaskar, Yogita
Pradeep Mahadik,Jayabai
Mukund Malkar,Laxmi
Jayanti Anawadiya,
Harakhchand Govind
Patel, Balaji Kayande,
Vitthal Ganesh
Patwardhan, Amba
Dhana Chaudhary,
Punjalal Ranchhod Patel,
Viren Avchar Patel.
Shantabai Jagannath
Gawande, Kaluram
Jagannath Gawande,
Govind Jagannath
Gawande, Anita Anant
Shinde. Optimistic
Lodcon Pvt. Ltd. Tarfe
Hanmant Rao D. Jagtap
(Kul —Jangalya Vitthal
Gawande) (69/2 Part
,69/3part,69/4 part,69/5
part)

12

85 Part

Private

Agriculture

0.7095

Darshan Keshav
Thombre, Dipali Dilip
Patil, Dwarkabai Ganpat
Thombre, Nisha
Dnyaneshwar Dalvi,
Balaram Raghunath
Thombre, Bhau Ganpat
Thombre, Yash Keshav
Thombre, Yashwant
Kanu Thombre, Ravindra
Raghunath Thombre,
Ramdas Tukaram
Thombre, Vasanti
Keshav Thombre,
Harishchandra Ganpat
Thombre, Dharma
Ganpat Thombre, Anant
Ganpat Thombre,
Anusaya Kanu Thombre,
Krishna Kanu Thombre,
Hirabai Mahadu
Tambhane.

85/1 Part

13

85 Part

Private

Agriculture

0.0385

Durvesh Mangesh Patil
A.Pa.K.A.l. Vinita Vinita
Mangesh Patil

85/3 Part

14

85 Part

Private

Agriculture

0.0134

Rahulkumar Vitthalbhai
Chhabhaiya, Amitkumar
Bhogilal Patel,
Dharmesh Vallabhbhai
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Bhalani,
85/2 Part

15

85 Part

Private

Agriculture

0.02

Dharmesh Vallabhbhai
Bhalani
85/4 Part

16

85 Part

Private

Agriculture

0.02

Pandurang Bhaga Agaj,
Kashinath Bhaga Agaj,
Harishchandra Bhaga
Agaj, Salubai
Ramchandra Palkar,
Taibai Kashinath
Kathavale, Jaman Bhaga
Agaj

85/5 Part

17

85 Part

Private

Agriculture

0.062

Suraj Bhujang Bhalke
85/7 Part

Total||

3.0559)|

[F. No. NHAI/LA/GREENFIELD/NH/2022/3D4]
SHAIKH AMINKHAN, Director
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